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t [HIDDEN MONET

862. SHRI P. L. KUREEL URF TALIB:
Will the Minister of FINANCE be pleased to
state:

{a) whether it is a fact that the Income-tax
Commissioner, West Bengal made a statement
in the first week of December, 1964, to the
effect that about Rs. 2000 to Rs. 3000 crores
is lying unaccounted and hidden in India;

(b) if so, whether Government have made
any attempt to ascertain the authenticity of his
statement; and

(c) if his statement has been found to be
correct, whether Government have formulated
any scheme to unearth the aforesaid money;
and if «o, what are the details thereof?]
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+[Tee MINISTER or FINANCE
(Surr T. T. KrrsunaMAacHARI): (a)

This is being ascertained.

(b) and Do not arisg at
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t [HEAVY WORK-LOAD OP INCOME-TAX
OFFICERS

(e)

663. SHRI RAM SAHAI: Will the Minister
of FINANCE be pleased to state whether any
action has been taken to reduce the work-load
of Income-tax Officers in view of the
observation made by the Santhanam
Committee that due to their excessive work-
load the assessment is not being made
properly; il so, the details thereof J?
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tTHE MINISTER ofF FINANCE (SHRrI T.
T. KRISHNAMACHARI): The adequacy of the
work-load of Income-tax Officers is under
examination].



